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bein~ ('ollected through the concerned 
State Governments and will be I'did 
on the table of the House. 

(b) The Cease-tiff' violations in 
jammu and Kashmir mentioned 
above, broadly relate to firine intrus-
ions and improvement of defences by 
Pakistan. 

(c) Effective steps have been taken 
to repulse Pakistani intrusions. When-
p\'cr necessary. tire is returned by our 
Security forces. Cease-fire violation 
complaints are also lodged with UN 
Military Observers. 

/mternatiOnAl FUm Festival 

'" r Shrl P. C. Borooah: 
Sbrl P. R. Chakravertl: 
ShrlRameshwar Tantla: 
Shri D. C. Sharma: 
Shri Onk.ar Lal Berwa: 
Dr. p. Srinivasan: 
Shri Paramasivan: 
Sbrimati Akkamma Devi: 

""7. Shrimatl Renuka Barkatak!: 
Shri Bhagwat Jba Azad: 
Shrl YashpalSlngb: 
Shri Ram Harkh Yadav: 
Shrl Murll Manohar: 
Shrl Visbwa Nath Pandey: 
Shrl Rukam Chand 

Kachh14 valya : 
Shrlmatl Ramdulari Sinba: 

Will the Minister of Information 
and Broadcastlq be pleased to state: 

(a) whether it is a fact that an 
International Film Festival was held 
recently in New Delhi; 

( b). if sO, the countries which parti-
cipated in the festival; 

(c) which of the Indian films were 
exhibited during the Festival and in 
which langua.ges; 

(d) by whom they were selected 
and what was the basis of selection; 
and 

(e) the total expenditure incurred 
thereon? 

The Minister of information and 
BroaclcastlDl' (Shrlmatllndlra Gandhi) 
(D) Yes. Sir. 

(b) a~d (c ).. Two statements are 
laid on the Table of the House, 
IP!aced in Library, see No. LT-3814J 
(i5]. 

(d) Regarding Indian Films enter-
ed there were two feature fUms, 
namely "Nirjan Saikte" (Bengali) 
and "Haqeeqat" (Hindi) and two 
short films namely "Lahul and Spiti" 
(English) aOd "And Miles to go" 
(English). "Nirjan Saikte" was rec-
ommended by the Film Federation of 
India. "Haqeeqat" and "Lrahul and 
Spiti" were recommended by the 
Screening Committee of the Festival 
and "And Miles to Go" was recom-
mended by the two Juries of the 
Festival. On the whole, these films 
appeared to be the best amongst those 
which were qualified to compete in 
the Festival and therefore the Gov-
ernment accepted these recommenda-
tions. So far as the non-competitive 
section is concerned, not m'Uny Indian 
film3 with sub-titles in English were 
available. Therefore, in this section, 
the Government showed such Indian 
Films as were available with English 
sub-titles before or even during the 
Festival. 

(e). The actual expenditure is not 
yet known; the estimated expenditure 
is Rs. 8.43 lakhs. 

Cell80rship Rules r Shri Surendrapal Sln&'b: t Shri YashpaISln«h: 
·78. Shrl Bhagwat Jha And: 

Shri M. L. Dwlvedl: 
Shrl U. M. Trivedi: 

Will the Minister of Information 
and Broadcasting be pleased to state: 

(a) whether it is a fact that in order 
to make it possible for foreign ftlms 
to enter in the recent International 
Film Festival in India, Government 
relaxed their censorship rules to a 
great extent; oand 

(b) if so, whether the liberalisation 
of censorship rules is likely to con· 
tinue eVen after the International 
Film Festival? 

The Minister of Information ano 
Broadcastl.~ (Sbrlmatl Indira 
Ganelhl): (a) The 1Ulms screened at 



659 Written Answers PHALGUNA 3, 1886 (SAKA) Written.Answers 660 

the Third International Filmio Festiwl 
of India were exempted frO'll'l formal 
censorship in accordance with the 
rules of the International Federation 
of Film Producers Association (Paris). 
Most of these turns were. however. 
screened before a Special Committee 
and their opinion was sought as to 
their suitability for presentation at the 
Festiwl. 

(b) No, Sir. 
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strib in TELCO 

r Shri P. R. Chakraverti: 
Shrimati Savitri Ni&'am: 

.. SO. i Shr~ K. ~ Tiwary: 
Shrl P. C. Borooah: 
Shri Bibhuti Mishra: 

L Shri V. ·B. Gandhi: 

Will the Minister of Labour and 
";mployment be pleased to state: 

(a) whether it is a fact that the 
Government of Bihar declQrcd illegal 
the strike and lockout that happened 
in TeJco-Jamshedpur in December, 
1964; 

(b) whether the workers have since 
resumed work; 

(c) if so. when; 
(d) for how many days there had 

bf>en stoppage of work and the total 
amount of loss in daily production, as 
a result of the stoppage of work; and 

(e) whether Govcrrrment lras made 
any enquiry into the causes of this 
trouble? 




